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NAME OFTHE PARTIES: HI)FC Bank Ltd.

Grandmother India Dcsign Pvt. Lld

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No NAME DESIGN TION
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T.C.P No. 644 /IMAH)/2017
CA No.
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date of hearing to the Respondent
hearing by the order of the Bench.
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.K. SHRAWAT
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ORDER
TCP 684/I&BC/NCLT/MB/MAH/2017

1. None present from the side of the Respondent.
2. From the side ofthe Credjtor, Learned Counsel along with a legal

representative of the Bank is present and stated that a setuement is in
progress and the Debtor has promised to make the payment of Rs.5
lakhs this week. Under the circumstances, since the ,,setflement,, 

is in
progress matter is listed for 04,10.20U.

3. The petitioner shall intimate the nelt
\ and t? be present on the next date of
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